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ME. SPEAKER: I have understood 
your point

SHRI SHYAMNANDAN MISHRA 
(Begusarai): Sir, on many occasions 
when the Select Committees are not 
able to submit their reports in time, 
the House pulls them up for that. 
And when the Government comes up 
before the House and dangles the 
hope that the Select Committee re
port will be discussed and when for 
months and months, the report is not 
discussed, you do not put in any 
word of stricture about it.

SHJRI HARI VISHNU KAMATH: 
Warning.

SHRI SHYAMNANDAN MISHRA: 
Yes, wa-ning... and, therefore, I 
completely agree with Shri Kamath 
that the Government should have 
been more prompt in bringing up this 
measure and going through it. The 
House and the party to which we be
long, the ruling party, are all com
mitted to passing this Bill as soon as 
possible, but that is hot being done.
I am putting in this word because I 
happened to be the Chairman of the 
Select Committee. I would request 
you to ask the Government to be 
careful in future, and not to be slack 
about it.

MR. SPEAKER: My role is that of 
the Speaker and not of the Head
master.

SHRI HARI VISHNU KAMATH: 
Far more -than a Headmaster; what 
is a Headmaster? There is no com
parison at alt. That is why...

SHRI JYOTIRMOY ROSU rose 
MR. SPEAKER: I am not allowing 

you; no, no.
SHRI JYOTIRMOY BASU: I have 

-not said a single word...
MR. SPEAKER: Not single word 

but torr:rti3l words,
SHRI KANWAR LAL GUPTA: 

What about my request?
MR. SPEAKER: During the dis

cussion on the calling attention, I'will
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come to know of more facts and at 
that time I will do that.

SHRI JYOTIRMOY BOSU: m , you 
are the Chairman of the Conference 
of Presiding Officers. If something hai 
gone wrong, I am bringing it to your 
notice and to the notice of the House.

MR. SPEAKER: No; I am not 
allowing it ...

PROF. P. G. MAVALANKAR: 
Kindly hear him... (Interruptions),

MR. SPEAKER: I know his point. 
He wants to say something about the 
validity of the election of Speaker in 
Himachal Pradesh. This is a matter 
for courts, not for me. It is not a 
question for us.

(Interruptions)

MR. SPEAKER; I am not allowing.
(Interruption)•*

MR. SPEAKER; Don’t record any
thing. Now Calling Attention.

11.45 hrs.
CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 
R e p o r t e d  d e v a s t a t io n  c a u s e d  b y

CYCI-OVE I V  COASTAL DISTRICTS OP

A n d h r a  P k a d e s h  a n d  T a m i l  N a d u

SHRI K. SURYANARAYANA 
(Eluru): I call the attention of the 
Minister of Agriculture and Irrigation 
to the following matter of urgent 
public importance and request that 
he may make a statement tbmom

"The reported serious devastation 
caused by cyclone in the coastal 
districts of Andhra Pradesh and 
Tamil Nadu resulting in heavy loss 
of life, property and standing crops 
and the relief rendered to the 
cyclone victims."

THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARN A L A ) A  de
pression was first located on the 
evening of the flth May, 1970 near 
7° N an<] 00* E (about 450 km south
west of Car Nicobar). Moving west

♦•Not recorded.



ward, it intensified Into a cyclonic 
storm by the 7th morning. On the 
11th mqrning it further intensified 
Into a hurricane, when it was centred 
near 13.5° N and 83* B (about 400 
km SB of Ongole). Moving in a 
north-westerly direction it crossed 
South Andhra Coast between Nallore 
and Ongole near Kavali in the after
noon at 1430 hours 1ST of the 12th, 
After crossing the coast the hurri- 
cane weakened into a cyclonic storm 
and moved generally in * northerly 
direction when it weakened further 
thereafter into a deep depression and 
lay on the morning of th* 14th as a 
deep depression near Ramaguniam. 
By the morning of the 15th it had 
moved northward and abated. The 
storm was tracked by the satellite 
and conventional data till it came 
under the range of Madras Cyclone 
Warning Radar by the midnight of 
10th. Thereafter the storm was 
tracked by this radar giving hourly 
positions.

Information regarding the formation 
of depression was broadcast as early 
as 7th morning through AIR. There
after, the warnings were broadcast 
repeatedly through AIR.

In association with this storm rain* 
fall was widespread in coastal Tamil 
Nadu and Andhra Pradesh. Sea water 
also reportedly entered in some parts 
of Nellore district  ̂ Soralgondi-in-Divi 
Taluka of Krishna district and low 
lying areas of Masulipatnam.

Warnings regarding formation of 
the stonn was given on the 7th; 
Warnings regarding tidal wave of 3-4 
metres above normal tide level and 
wind speed of 180 kmph over coastal 
districts of Andhra Pradesh were 
given on the 10th and repeated at fre
quent intervals thereafter. Specific 
landfall point was indicated 24 hours 
early. Thus warnings issued in this 
connection were timely and adequate.

The Officers of my Ministry have 
been in close touch with the India 
Meteorological Department and the 
State Government all along. The 
Relief Commissioner, Andhra Pra-

de*h was contacted over phone on 
the afternoon of 11th May, 1979 and 
the Andhra Pradesh Government in
dicated that they were fully seized o f 
the matter; the situation was being 
watched, the District Magistrate and 
Army authorities had been alerted, 
and evacuation of people from low 
lying areas was in progress. The 
Officers of my Ministry also contacted 
the Ministry of Health and Ministry 
of Defence on the 11th May, 1979 to 
take up all precautionary measures.

On the morning of 13-5-79 the State 
Government of Andhra Pradesh re
ported that more than one lakh peo
ple have been given shelters in cyc
lone affected areas and requested 
allocation of ioodgrains for gratuitous 
relief. Accordingly the Food Cor
poration of India have released 2000 
MT rice T h e State Government was 
given 50,00) MT foodgrains under the 
Food foi Work Programme only last 
month After the cyclone, another
14,000 MT are being released.

The Ministry of Health have till 
16-5-79 supplied medicines, disinfec
tants and water purifying tablets 
worth Rs. 3.34 lakhs from the Cen
tral Government Medical Stores De
pot, Hyderabad as and when requir
ed by the State Government. Two 
medical Teams equipped with Pedo- 
Jet machines for mass immunisation 
have also left for Vijayawada. Ten 

anti-cholera vaccines irom Medi- 
Store Depot, Calcutta has been 

s nt by air for use in the cyclone 
affected areas. In addition, veteri- 
rary drugs worth Rs. 26,0001- for the 
afflicted livestock has been supplied 
from the Central medical stock.

The Ministry of Defence have al
ready pressed into service the Indian 
Air Force aircrafts and helicopters. 
Two Indian Air Force aircrafts 
and four helicopters hav* been 
at work since the morning of 
the 13th instant operating from 
Nellore and Vijayawada for recon
naissance and airdropping of food anfl 
relief articles.
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The* $ tub Government received 
warn&g message from the cyclone 
warning centre Visakhapatnam on the 
JOth May and started taking all pre
ventive action including evacuation 
of people from low lying areas, warn
ing to fishermen, establishing joint 
control room to work round the 
dock, mass imunisation in flood prone 
areas, advance action for deployment 
of senior officers and staff from neigh
bouring districts, air-dropping of food 
etc.

The State Government, because of 
the early warning and disaster pre
paredness measures initiated by it 
were able to minimise the loss to 
human life and cattle population. 
Before the cyclone struck 1,50,000 
people had been evacuated to safe 
places in pucca buildings from vulne
rable areas in Krishna, Guntur, Pra- 
kasam and Nellore and East Godavari 
and West Godavari. Block Develop
ment Officers and Tehsildars fiom 
neighbouring districts have been de
ployed in the affected areas for assist
ance m relief operations. The Chief 
Minister himself undertook extensive 
aerial survey of the cyclone affected 
areas in Nellore, Prakasam, Guntur 
and ICtishna districts on the 13th, 
14th and 15th May.

The latest report received on the 
16th afternoon from the State Gov
ernment indicates that relief opera
tions are going on in full swing under 
the supervision of senior officers. 233 
deaths have been officially confirmed 
till the 16th afternoon from the State 
Headquarters—200 in Ongole, 14 in 
Guntur, 2 in Cuddapah, 3 in Chittoo,
9 in Nellore, 4 in Kurnool, 1 in East 
Godavari. Before coining to the 
House, I again contacted the Andhra 
Pradesh Government; the latest in
formation is that the deaths have 
gone up to 360.

Nellore and Prakasam districts are 
the worst affected. Krishna and 
Guntur districts are partially affected. 
In East and West Godavari districts, 
there has been heavy rainfull but not 
much damage. In Ongole some pockets 
ar« still inaccessible and Army boats

have been deployed to reach the 
marooned villages. Air dropping of 
foodstuff have also been arranged.

Mostly crops like chilli, paddy, 
groundnut, banana, tobacco, sugar
cane and pulses have been damaged. 
In Nellore alone crops over 52,000 
acres are reported to have been da
maged. In Krishna, 26,000 acres of 
cultivable land has been affected by 
sea water. About 16,650 acres oi 
mango gardens have been damaged.

The maximum damage is apprehen
ded to houses, hutments, public build- 
ings, electrical installations and Rail* 
way property. No precise estimate is 
yet possible but in Nellore alone 8 
lakh people have been badly affected. 
Over 2 lakh houses in Prakasam dist
rict are reported to have been des
troyed completely. The total loss to* 
crops and property is estimated at 
Rs 411 crores in Guntur district 
alone.

It has been decided to send a Cen
tral Team to Andhra Pradesh to make* 
an on the spot assessment of the 
situation and recommend Central as
sistance. The Team will proceed to* 
Andhra Pradesh on the 21st instant.

The Government of India Officers 
are maintaining close and continuous 
contact with the State Government 
to know the latest situation.

SHRI K. SURYANARAYANA (Elu- 
ru): I am thankful to the Govern
ment of India for the immediate 
action taken by the government to 
come to the rescue of the government 
of Andhra Pradesh and Andhra peo
ple. I am also happy that the Andhra 
government also moved very quick
ly after receiving information from* 
the meteorological department from. 
10th onwards. Last time in the tidal 
wave about 10,000 persons died; this 
time according to my information 
losses to cattle, crop are heavier 
than last time. The Government o f  
India have helped us Even .though 
the government and the people of’ 
Andhra Pradesh had lost Rs. 500 
crores last time, the Government o f  
India came to our rescue Only to the* 
extent of Rs. 70—80 crores and there
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was & rule last time according to the 
earlier Finance Commission that what
ever they gave would be adjusted 
against future plan assistance. This 
time there is no such rule and the 
7th Finance Commission has recom
mended—it has been accepted by the 
Government of India and the state 
governments also—that it could not 
be done like this; it should be treat
ed as a national calamity and the 
Government of India should bear the 
entire cost Oj* at least 75 per cent 
and only 25 per cent could be left to 
be done at the cost of the State gov
ernment. Our Minister of Agricul
ture has given a full picture of what 
happened from 7th onwards in Mad
ras State and 10th onwards in Andhra 
Pradesh. The death toll according to 
our information and according to 
press reports today is 500. Several 
crores of rupees worth of crop have 
been destroyed Several lakh acres 
have been affected. Several lakh 
tonnes of rice have been destroyed 
in Nellore district Besides that, FCI 
had stored rice and paddy outside 
from West Godavari to Nellore be
cause there is no storing capacity 
with them. These have been destroy
ed and the FCI might have lost seve
ral crores of rupees worth of rice and 
paddy. Instead of spending money 
on construction of godowns, we are 
losing like thh heavily in the coastal 
districts on account of natural cala
mities like cyclones and floods.

I want to give to the Government 
the full picture which the Andhra 
Pradesh Government have sent to me 
this morning. Our Chief Minister 
also has said in a press conference 
that besides food supply, he wanted 
from thp Central Government 10,000 
tonnes of steel and 10,000 tonnes of 
cement for relief work, in addition to 
the normal quota for the State. I 
request the Government that in addi
tion to foodstuffs and financial assis
tance, this quantity of cement and 
steel may be sanctioned by the Gov
ernment of India. Our Chief Minister
i8 sending daily reports to the Presi
dent, Finance Minister, Prime Minis*

ter and Agriculture U M r  about 
the posftkm hour by born. He has 
said that in Kandukuru village in 
Prakasam district, about 6000 putties 
of rice (6 lakh tonnes estimated to 
cost about Rs. 40 lakhs) have been 
washed away. So many villages have 
been washed away and you can cal
culate the damage. The loss of betel 
leaves in one village in Nellore itself 
came to Rs. 30 lakhs. In Repalle and 
Guntur taluks, hundred of acres of 
betel leaves crop were lost in 1977 
and again they have lost now also. 
The loss is colossal on account of the 
God-sent cyclone and natural calami
ties. Such natural calamities must be 
occurring in foreign countries also 
Let the Government find out what 
technical measures the foreign coun
tries are adopting in such cases and 
let us get the foreign technical know
how in thb regard. Apart from giv- 
inb immediate relief to the people, 
the Government should get this know
how from foreign rountries. This is 
not the first time that cyclones are 
hitting the coastal areas. Of course, 
cyclone m May is rare. According 
to press reports, the cyclone which hit 
Andhra Pradesh on Saturday, is a rare 
phenomenon that occurred only six 
times in the past 85 years. This is 
May. Usually in January-February 
or Oetober-November, cyclone comes. 
This is not the time for cyclones. 
I have received som* more informa
tion. Government might have also 
received that information. The num
ber of lives lost is 360; homes lost ,1s 
30 lakhs; the houses damaged come 
to 452 lakhs. Crops damaged is 1 
lakh hectares in Prakasam district 
alone and 80,000 acres in Nellore. 
Tobacco crop lost in Prakasam is
76,000 tonnes. At the rate of Rs. 100 
it comes to Rs. lakhs in Prakasam. 
These people are not capitalists; they 
are small landholders, Whenever any 
calamity like cyclone comes, the Qrtt 
victims will be the rural people, the 
agriculturists and the agricultural 
labour. 1 say that the Government 
of India, be it the previous Govern
ment or the present Government, are
not taking any permanent w m m *



fUfty a* M b t  five some immediate 
iK3|> but they do not give any perm*- 
M t  s^hifilous. No permanent p*©̂  
teetive measures are taken. Last 
Ume, for example, in one tree one 
protective bund was constructed. 
Even though the water entered, It 
was not washed away this time. But, 
at the same time, the other villages 
have been washed sway. So, more 
bunds should be constructed.

IE hr*.

Sincg the flood victims are agricul
turists and the damage is m o s t ly  to 
agricultural produce, Government 
should devise measures to help them. 
If necessary, t h e y  should seek assis
tance even from other countries for 
the benefit of the small farmers. 
There should be a permanent wing 
in the Ministry to deal with flood 
victims and render them reliei. In 
fact, it should be treated not only as 
a national but international respon
sibility.

X am very happy to say that the 
Andhra Pradesh Government acted 
very promptly under the leadership 
of the Chief Minister. He flew over 
the area, surveyed the situation and 
took necessary action. He has ask
ed the legislators and the Government 
to render all help that they can. I 
would end by saying that the Govern
ment should implement fully the re
commendations of the Seventh Fin
ance ‘ Commission.

SHRI SUBJIT SINGH BARNALAh , 
I agree with the hon. Member when 
he says that necessary precautions 
were taken in time, which is some
thing good. Probably in 1977 there 
wag some defect; in the warning sys
tem. They were not properly given, 
received or executed. So, there was 
very great loss of life. This year, 
fortunately, the warning was tfiven in 
time, it was adequate and sufficient 
and the State Government acted im
mediately. They m*de arrangements 
for large-scale evacuations from the 
flood-affected area and a good work 
Wa* done.

If, to  tot* Irma cyclone *58 
in A.P, *  TJf. *

TN* wm possible this time because 
the flood warning system lias been 
taflpwed upon by providing more 
radars in that area. For example, In 
that area we have two cyclone-warn
ing systems at Visakhapatnam and 
Madras. One more at Karaikkal is 
to be commissioned probably next 
month or in two month's time. Simi
larly, one in Masulipatnam is also 
coming up. That would be ready by 
1981. We have one in Calcutta and 
one in Pradadeep also on this coast. 
So, we have a continuous radar sys
tem of early warnings, and this time 
the warnings were given in time, re
ceived properly and executed also 
properly.

So far as assistance is concerned, a 
new method has been evolved by the 
Seventh Finance Commission, and 
assistance will be provided to the 
State Government according to the 
recommendation of the Commission.

I shall recommend that cement and 
steel also should be provided to the 
extent they are needed.

SHRI RAJSHEKHAK KOLUR 
(Raichur): This time the performance 
has been better than last time from 
both the Central and the State Gov
ernments. They have taken prompt 
action, which is really appreciated. 
But the ^tatement of the hon. Minis
ter contains information contradicting 
press reports. He has stated that 
according to the information that be 
has received, 960 deaths have taken 
place, but the Chief Minister of 
Andhra Pradesh, while addressing a 
press conference on the 15th, had 
said that already 350 deaths had taken 
place in Prakasam District alone. The 
press has also reported like that. So.
I do not know the reason why this 
Government is not giving correct in
formation to the nation regarding 
deaths and other losses. In some 
places the Government has said that 
there was death of only one perae*.
It is not fair on the part of toe atan s 
concerned to give this kind of report

The relief by way of food for work 
which has been mentioned here is not
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adequate because very shortly in that 
a m  monsoon will start. That is why 
I request the hon. Minister to increase 
the quota.

I also want to know whether the 
Central Government is going to create 
a permanent fund for providing quick 
relief in times of national calamities 
by having a Distress Relief Autho
rity created under parliamentary 
legislation which will administer this 
fund and command the necessary ser
vices and provide relief and rehabili
tation to the affected people in a co
ordinated manner. It must have full 
powers including power to grant 
compensation. May I know whether 
the Government is going to consider 
creating such a permanent fund?

The Minister has stated that the 
people in the low-lying areas have 
been vacated. May I know whether 
such persons who were living in vil
lages and towns will be shifted to 
higher places, providing them with 
all modem facilities?

SHRI SURJIT SINGH BARNALA: 
We learn by mistakes. As I said 
earlier, last year there had been 
some mistakes, and this year an effort 
has been made to see that the mis
takes were not repeated. So, we are 
glad that better performance has been 
possible this year.

The hon. Member has stated that 
we are trying to conceal information. 
This is not so, because we receive 
the information from the State Gov
ernment. The information received 
by me yesterday was that the number 
of deaths was 233, but this morning 
before coming here I was informed 
that it was now 360, and that is why
I mentioned that to the House.

So far a3 the constitution of a per
manent fund is concerned, this mat
ter was examined earlier. The Sixth 
Finance Commission went into the 
matter and consulted the State Gov
ernments, but they did not favour 
the establishment of a national fund. 
The State Governments were not wtt* 
ling to contribute to such a fund

and wanted that everything a M i  
be provided by the Central Govern* 
ment The scheme wm that lungs 
should be contributed by totfe the 
Centre and the States, but that was 
not agreed to by them, and so it waa 
dropped.
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SHBI K. HAMAMURTHY (Dhmm* 

purih Mr. Speaker  ̂ Sir, I am glad 
that, at Isuft, the Lok Sabha Secretariat 
has admitted, after two or three days" 
wrangle in the House, in the Zero 
Hour, this Call Attention to discuss 
this matter, in this House...

MR. SPEAKER: Lest there should 
be any misconception in your mind, I 
may say that we delayed it because 
we wanted him to get the material? 
I had discussed the matter with the 
Minister, so that he could get the 
material for discussion

SHRI KRAMAMURTHY: I would 
beg to differ from you, Sir. The 
statement which has been submitted 
by the hon. Minister is also not full 
tpr complete. If they had treated the 
matter seriously, we would have dis
cussed the matter immediately, the 
next day.

However, my hon. friends who have 
already participated in this Call At
tention have expressed their satisfac
tion that the Central Government is 
viewing this situation very seriously 
and rushing all help tto the affected 
areas of Andhra Pradesh and Tamil 
Nadu.

I would like to say as my hon. 
triend, Shri Yuvaraj has said, neither 
the Agriculture Minister nor any res
ponsible Minister of the Central Gov
ernment has even visited so far the 
cyclone-affected areas <sf Andhra 
Pradesh and Tamil Nadu. I would 
like to remind this House that 
not only this time but last lime also 
when in the Divi taluk alotie 10,000 
people lost their lives due to cyclone, 
no responsible Ministir from tki Cen
tral Government had visited. Thig has 
become a routine and regular practice 
of tile Central ^ rn m a m  W m m  
including the Bdm# Minfeiejv-I would 
like to say. The 1m, fcashtrapati i*  
1971 visited the
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fey land smt ttot air. I do not 
know how eur M a e  Mmiatar isfunc- 
*ionin* Stfch a vetf calamity, a 
national calamity hag occurred and he 
lias not paid even a single visit. At 
the i^xne time, ii anything happens 
in Bengal or in any of the northern 
States, he immediately flies........

SHRI SOMNATH CHATTEHJEE 
(Jadavpur): He went there a month 
after.

SHRI K. RAMAMURTHY; I agree 
with Mr Somnath Chatterjee. Sir, 
this creates even in a nationalistic- 
minded man like me this sort of 
north-south feeling. I am afraid to 
say that sort of treatment by the 
centre is responsible for creating the 
north-south feeling • • .

SHRI JYOTIRMOY BOSU (Dia
mond Harbour): Thct is the Congress 
(I) slogan.

SHRI K. RAMAMURTHY; I know 
your sympathies are with the Janata 
Party even if it neglects you.

The hon. Minister has stated about 
damages to life and property due to 
cyclone only in regard to Andhra 
Pradesh. I do not know what hap
pened to Tamil Nadu. From the news
papers I find nearly some 20 persons 
have lost their lives in Madras alone 
Also I find that the team will proceed 
to Andhra Pradesh by the 21st. I 
would like to know from the hon. 
Minister whether the team will visit 
Tamil Nadu also because all along 

this has been neglected by the Cen
tral Government and the State 
ernment there is struggling alone. So,
X would request the hon. Minister to 
tell us whether this team will proceed 
to Tamil Nadu also to assess the da
mages for all assistance necessary for 
Tamil Nadu also.

SHRI SURJIT SINGH BARN ALA: 
Regarding the late taking up of the 
calling attention, 7 would only sub
mit that if H had been brought 2 or 3 
days earlier the inform«tion with jw 
would feave been much less. This 
was brought in ihe other House, the

(SAKA) to lost from cyclone 266 
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R*jya Sabha, day before yesterday aad 
the i$orro#on \ supplied was mueh 
leas than what I am supplying to-day 
because I was able to collect more in
formation.

Then, the hon. Member has stated 
that none from the Central Govern*' 
ment goes there and that tiiey do 
not take any action on this. I may 
inform the hon. Mamber—perhaps he 
is not aware—that last time in Nov
ember when a cyclone hit Andhra 
Plradesh, I wag in Rome attending an 
FAO meeting. I immediately can
celled my programme, rushed from 
Rome and went straight to that area. 
Fortunately, the hon. President was 
also there. We both went to the 
Divi Taluk by road and we visited 
the area on the third day of the 
cyclone. So, it is wrong to say that 
nobody goes there. I went on the 
third day to that area . . .

SHRI K. RAMAMURTHY: I am 
only telling about the Prime Minis
ter.

SHRI SURJIT SINGH BARNAUL 
Even now it is only because of the 
House that I have to remain here. 
Otherwise, I might have gone there. 
So, our effort is always to visit the 
area at the earliest possible. Of 
course, it is our endeavour to find 
out what is the loss and how best we 
can help. It is asked why the team 
ig not visiting Tamil Nadu. The nor
ma] procedure is that the State Gov
ernments ask us to send the Central 
Team. This time we contacted the 
Andhra Pradesh government and they 
stated that it will be possible to have 
the team there by the 20th or 21st— 
any day that suits us.

So, we decided the date as 21st.
Similarly, we wiU contact the 

Tamilnadu Government also and, if 
they want a Central Team, wte shall 
send it.

SHRI K. RAMAMURTHY: He has 
not even contacted the Tatnilnldu 
Government. Why? That Is my 
question.



s h r i sm m  sm aH  b a r n a la : *
Thai % wfcat We fcave to do. Andhra 
Bttdesh Chid Minister has written to 
me before. So, immediately we con
ferred with them and we decided on 
the date. Similarly lor Tamilnadu... 
(Interruptions), I have not received 

*tony letter from the Tamilnadu Chief 
Minister so fair. When they ask for 
it, we will send it We wfll contact 
them and if they want a Central 
Team, we shall 'send it to Tamilnadu 
also.

Mm*r* under X iV  W,

12.26 lira
REFERENCE BY SPEAKER TO 

LOSS OF LIFE AND PROPERTY 
CAUSE BY UECENT CYCLONE IN 
ANDHRA PRALESH AND TAMIL 
NADU

MR. SPEAKER: Before we move 
on to the business, may I, on behalf 
of the House express the deep sense 
of soivow at the serious loss of life 
and property suffered by our brethren 
and sisters living in Andhra Pradesh 
and Tamilnadu as a result of the re
cent cyclone?

We feel all the more concerned at 
this tragic loss of lives, agricultural 
crops and houses, for it was only a 
few months earlier when these areas 
were ravaged by a cyclone of unpre
cedented fury.

The House has no doubt that the 
authorities concerned would do their 
best to alleviate the suffering of our 
people and assist them in rehabilita
tion.

Now, we come to the business. Mr. 
Gupta.

1182 hw.

COMMITTEE ON PAPERS LAID ON 
THE TABLE 

T w entieth  Bkport

SHRI KANWAR LAL GUPTA: 
(Delhi Sadar): I present the Twenti
eth Heport of the Committee on 
Papers Laid on the Table.

COMMITTED OK SUBORDINATE 
LBG&LATiON 

TwKtfTy-Fntoi
SHRI SOMNATH CBATTERJES 

(Jadavpur): !  present the twenty- 
first Report (Hindi and English ver
sions) of the Committee on Subordi
nate Legislation.

12,30 hrs.
SCHEDULED CASTES AND SCHE
DULED TRIBES ORDERS (AMEND

MENT) BILL
A ppointment of M ember to J oint 

Com m ittee

SHRI SURAJ BHAN (Ambaia): I 
move the following:—

“That this House do appoint Shri 
A Sunna Sahib to the Joint Com
mittee on Bill to provide for the 
inclusion in, and the exclusion from, 
the lists of Scheduled Castes and 
Scheduled Tribes, of certain castes 
and tribes, in the vacancy caused 
by the resignation of Shri T. S. 
Shr&ngare.”
MR. SPEAKER: The question is: 

“That this House do appoint Shri 
A Sunna Sahib to the Joint Com
mittee on the Bill to provide for the 
inclusion in, and the exclusion from, 
the liits of SchedulOvl Castes and 
Scheduled Tribes, of certain castes 
and tribes, in the vacancy caused 

' by the resignation of Shri T. S. 
Shrangare.”

The motion was adopted.
MR. SPEAKER: Now we come to 

Matters under 377. Shri Lakkappa.

12 32 hrs
MATTERS UNDER RULE 377 

(i) Reported xujscax, m ining in
SEVERAL VILLAGES OF TUMKUH 

DISTRICT IN KAHNATAKA
SHRI K. LAKKAPPA (Tumkur): I 

wish to bring to the notice of the 
House and the Government reports of 
illegal mining activity being canned 
in several villages of Tumkur District 
in Karnataka. It is believed that there 
are huge deposits of ♦‘ruby" or 

mdum" in these villages and
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